
 

 March 24, 2025 
 

Reserve Bank cancels Certificate of Registration (CoR) of  
M/s. Unitara Finance Limited 

 
     In exercise of powers conferred under Section 45-IA (6) of the Reserve Bank of 
India Act, 1934 (the Act), the Reserve Bank of India by its order dated March 24, 
2025 has cancelled the Certificate of Registration No. B-03.00016 dated February 20, 
1998 issued to M/s. Unitara Finance Limited, CIN No. U65921MP1994PLC008248, 
having its Registered Office at 70, Transport Nagar Indore, Madhya Pradesh- 
452001 for carrying on the business of a Non-Banking Financial Institution as defined 
in section 45-I(a) of the Act.  
 
     The company therefore cannot carry on the business of a Non-Banking Financial 
Institution under the Act. 

 
 
 
 
 
 
 
                (Puneet Pancholy)   

Press Release: 2024-2025/2448                                             Chief General Manager 

पे्रस प्रकाशनी PRESS RELEASE  

 

                                                       

भारतीय ररज़र्व बैंक  
RESERVE BANK OF INDIA  

वेबसाइट : www.rbi.org.in/hindi संचार वर्भाग, कें द्रीय कायाालय, शहीद भगत ससिंह मागा, फोटा, म िंबई - 400 001 

Website : www.rbi.org.in Department of Communication, Central Office, Shahid Bhagat Singh Marg, Fort,  

ई-मेल/email : helpdoc@rbi.org.in Mumbai - 400 001 फोन/Phone: 022 - 2266 0502 

https://rbi.org.in/hi/web/rbi/
https://rbi.org.in/en/web/rbi
mailto:helpdoc@rbi.org.in

